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facts as ascertained from the Gov
ernments of Uttar Pradesh and 
Vindhya Pradesh are as fo!lows: 

In February 1949 the Trans
port Authorities of the respective 
States arrived at reciprocal ar
rangements in regard to plying 
of stage carriages and goods 

vehicles jn inter-State routes 
under which permits for such 
vehicles issued by the Transport 
Authoritv of one State were to 
be countersigned by the Trans
port Anthority of the other State. 
The vehicles were to pay tax in 
the State in which the permits 
were originally granted and were 
not to be subjected to turther tax 
in the other State. This agree
ment appears to have been effec
tive upto June 1952. In July, 
1952 the Government of Uttar 
Pradesh is understood to have 
commenced realising motor tax 
in respect of Vindhya Pradesh 
vehicles plying on inter-State 
routes. Thereupon the Vlndhya 
Pradesh Government to.ok similar 
action and started taxing Uttar 
Pradesh motor vehicles plying on 
such routes including Jbansi
Lalitpur. Representatinns have 

be�n received by the Government 
of India from lorry owners of 
Jhansi and Lalitpur complaining 
against the levy of tax by 
Vindhya Pra'desh Government on 
vehicles plying on the route in 
question. 

Cc) Yes 
Cd) No. The State . Government 1s 

not required to obtain the approval 
of the Government of India. 

( e) Tl!.e matter is one for mutual 
adjustment between the two State 
Governments. However, the Central 
Government are in correspondence 
with them with a view to bringing 
about a satisfactory settleme11t. 
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The Deputy Minister of Rall-
. ways anc) TransPGrt (Shri .Alagesan) : 
(a) Fencing is not maintained except 
in suburb and industrial areas. 
around station yards and in the 
neighbourhood o! important !eye\ · 
crossings. This policy is based on the ' 
recommend\tions of the Indian Rail
way Enquiry Committee 1937. 

(b) No special measures are under 
consideration. 

(c) The number of cattle run over 
in 1951-52 was 5343. 

PRODUCTION OF CEREALS 

835. Babu Ramnarayan Singh: (a) 
Will the Minister of Food and Agricul
ture be pleased to state what was the 
total annual produce of cereals of 
India in the year 1951? 

(b) What was the total annual con
sumption of cereals in India in the 
year 1951? 

The Minister Of Food and Agricul
ture (Shri Kidwai) :  (a) 44·2 million 
ton·s on the basis of crop cutting ex
periments conducted by the I.C.A.R. 

(b) It is difficult to give any de
finite figure about the actual con
sumption of cereals in the country . in 
which a large part of the population 
is not rationed. The offtake of the 
rationed population in 1951 was 7 ·8  
million tons. 

CEREALS (REQUIREMENTS) 

836. Babu Ramnarayan Singh: f;::-;, 
Will the Minister of Food and Agricul
ture be pleased to state what percent
age of our total re<:1uirements of cereals 
has been met by C� balance of the 
last year (ii) Home Produce and (iii) 
import from foreign countries, in the 
current year? 

(b) Wliat percentage of cereals in the 
godown of Government has been wast
ed thjs year and how? 

Tiie Mblllitl!r of Food and AgrlcaJ.J 
tiue ( Sbri Kidwal) : (a) It is difficu'1\'! 
to esl1mate correctly tli,e . total re-I quirements of this country in which 




